
Page No. 1/2 
 

National Green Tribunal/                   

Western Zone Bench/                 

New Administrative Building, B-Wing/                  ,   -    , 
1st floor, Opposite Council Hall /         ,       भ          ,  

Camp, Pune - 411 001/   ,     - 411 001. 

**********  

No. NGT/WZ/Pune/ 06/2022        

   Dated:- 04th January, 2022    

 
The following public complaints were received from different 

persons/organisations. The complaints are found to be not in conformity with 

NGT (Practice and Procedure) Rule, 2011 framed under NGT Act, 2010 for 

initiation of judicial proceeding. Therefore, aggrieved persons are at liberty to 

file proper application, supporting documents, court fees and affidavit for 

initiation of judicial proceeding, if so desire and permissible in the eye of law. 

Both the above referred Act and Rules are available on the website 

(https://greentribunal.gov.in/) of NGT. The detail filing procedure including 

payment of court fees is also mentioned in the said Rule:  

At the same time, User Manual for e-filing is also available on the 

website of NGT. Online payment of the required court fee can also be made 

through Bharatkosh. 

In case any clarification is required, all applicants are liberty to 

visit the Filing Section/Counter of “National Green Tribunal, Western Zone 

Bench, Pune – 411 001” in person during the working hours so as to know the 

filing procedure. 

Sr. 
No. 

Application 
Dated 

Inward Diary No.  
& dated 

Name and address  

1.  29-11-2021 798/2021 
dated 04.12.2021 

 

The President, 
Dhakul-Maine Nagrik Kruti Samitee, 

Maine Po. Navelim, Sankhali,  
Goa- 403 505. 

 

2.  01-12-2021 805/2021 
dated 08.12.2021 

 

Mr. Vishnu Hamu Wankher, 
C/o- Mr. Praveen P. Karanjkar, 

Karmveer Nagar, Barshi,  
District- Solapur. 

3.  02-12-2021  812/2021 
dated 08.12.2021 

 

Mr. Suresh Sonavane 
President 

Bhedwad S. No. 10/2, Trirashmy 
Maha Buddha Vihar, Premnagar, 

P.O.- Fatehnagar (B.R.C.),  
Surat- 394 220.    

https://greentribunal.gov.in/
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4.  07-12-2021  828/2021 
dated 16.12.2021 

 

Mr. Omkarnath Ramkishore Tiwari 
Advocate High Court, Mumbai 

5/A, Hawa Hira Mahal, Pushpa Park,  
Daftary Road Malad (East),  

Mumbai- 400 097. 
 

5.  10-12-2021  831/2021 
dated 16.12.2021 

 

Mr. Dynaneshwar Kamble 
President 

1522/15, Bhimpura, Camp, 
Pune – 411 001. 

 

6.  21-12-2021 By e-mail  Mr. K. Kumar 
 

7.  29-12-2021 By e-mail  Mr. Shridhar Gauns  
H. No. 139/C, Pimpalwada, Amona, 

Taluka Bicholim, Goa – 403 107. 
 

                                                                                 
 
 
    
                                                                                                           -sd-  

    Registrar  
  NGT (WZB), Pune   


